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were technologically successes. Their failures 

on the economic front were however because 

of the need to keep prices at the lowest possible 

level. The pricing adopted consciously fixed 

the prices of BCCL at less than the economic 

prices,. The Govt. have recently deregulated the 

prices of coking coal which is the major product of 

BCCL in order to enacle the company to realise 

the true value of coal. On the second specific 

point relating to the female workforce in BCCL, 

they are mainly deployed in sidings and manual 

quarries. With the increase of mechanisation in 

order to enable faster despatches, manual workers 

are being rendered surplus. Loading by Pay 

Loaders is a necessary consequence of rail 

movement rationalisation also. Efforts are under 

way to deploy these workers to the extent 

possible. 

THE MINISTER OF STATE OF THE 

MINISTRY OF COAL (SHRIMATI KANTI 

SINGH): (a) The total production of coal in 

Bihar during the last three years is as under:— 

Year (million tonnes) 

1993-94 72.27 

1994-95 72.41 

1995-96 74.53 

(b)and (c) The sulphur content in the coal 

prodced from the mines in Bihar is generally low 

and therefore, there is no proposal to set up any 

plant for reduction of sulphur in coal in the State 

of Bihar. 

 
(c) CIL conducts annual pithead stock 

measurement in respect of each mine of 

every subsidiary. The details of shortfall 

in Bharat Coking Coal Ltd. during 1993- 

94, 1994-95 and 1995-96 are 0.99 million 

tonnes (MTs), 2.81 MTs and 0.28 MTs 

respectively. Where shortages in stocks 

are exceeding the permissible limit of 

measurement error of 5% with respect to 

book stock in pitheads, they are reported 

and investigated into. The existence of 

shortages do contribute to the loss 

incurred by BCCL. 

(d) and (e) Disciplinary action has 

been initiated in 51 cases for stock 

shortages in BCCL. 

Production of coal in Bihar 

2378. SHRI GYAN RANJAN: Will the 

Minister of COAL be pleased to state: 

(a) the total production of coal in Bihar, 

during the last three years; 

(b) whether any project has been taken up to 

minimise the contents of sulphur in coal; and 

(c) if so, the details thereof? 

Approval for Transportation Charges in 

Levy   Sugar   Price   Equalisation    fund 

Accounts 

2379. SHRIMATI URMILABEN 

CHIMANBHAI PATEL: Will the Minister of 

FOOD be pleased to state: 

(a) whether Government have taken any 

action to approve the transportation charges 

(including transportation of retailers) as approved 

by the Gujarat Government in levy sugar price 

equalisation fund accounts; 

(b) whether Government propose to allow 

state Government to claim octroi and insurance 

charges under levy sugar price equalisation fund 

as per earlier guidelines of the Central 

Government dated the 28th October, 1972; 

and 

(c) if so, the action taken or proposed to be 
taken by Government in the matter so far? 


